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Jaideep Govind appointed Secretary General, NHRC

Jan 14, 2019 

NSD Logo 
Senior IAS officer Jaideep Govind has been appointed the Secretary General of 
National Human Rights Commission. A release by NHRC today said that prior to joining 
the Commission, he was posted as Special Secretary and Financial Adviser in the 
Ministries of Rural Development, Panchayati Raj, Drinking Water and Sanitation.
 
He has held various important posts in the Government of India, including the charge of 
Human Rights Division in the Home Ministry.
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Jaideep Govind appointed Secretary General, NHRC

Senior IAS officer Jaideep Govind has been appointed the Secretary General of 
National Human Rights Commission. A release by NHRC today said that prior to joining 

was posted as Special Secretary and Financial Adviser in the 
Ministries of Rural Development, Panchayati Raj, Drinking Water and Sanitation.

He has held various important posts in the Government of India, including the charge of 
the Home Ministry. 

Jaideep Govind appointed Secretary General, NHRC 

Senior IAS officer Jaideep Govind has been appointed the Secretary General of 
National Human Rights Commission. A release by NHRC today said that prior to joining 

was posted as Special Secretary and Financial Adviser in the 
Ministries of Rural Development, Panchayati Raj, Drinking Water and Sanitation.   

He has held various important posts in the Government of India, including the charge of 



 

Jaideep Govind appointed Secretary General of NHRC 

Posted 14 Jan 2019 

Senior IAS officer Jaideep Govind was on Monday appointed Secretary General of 
National Human Rights Commission. 

An official statement issued by NHRC said that prior to joining the Commission, he 
was posted as Special Secretary and Financial Adviser in the ministries of rural 
development, panchayati raj, drinking water and sanitation.  

Govind, a 1984 batch IAS officer of Madhya Pradesh Cadre, is the 15th Secretary 
General of the Commission. 

He has held various important posts in various capacities such as Additional 
Secretary in Home Ministry and has looked after critical areas of left-wing extremism 
and police modernization. 

He addressed the UN Forum in New York on human trafficking and attended an 
important meeting on trafficking of women and children in Bangkok. - 

 

 

 

 

 

 

 

 

 

 

 



Jaideep Govind next secy general of NHRC
 

Press Trust of India  |  New Delhi Last Updated at January 14, 2019 20:50 IST

Bureaucrat Jaideep Govind Monday
Commission (NHRC)as it's 15th secretary

A 1984-batch IAS officer of
was posted as the special secretary and the financial adviser
Rural Development, Panchayati Raj, Drinking Water and Sanitation, and the 
Department of Land Resources, the

He succeeds Ambuj Sharma as the next
completed 25 years of its existence.

Govind has held various important posts in the Union government, such as 
the additional secretary in the
of left-wing extremism, police modernisation and procurement for the Central Armed 
Police Forces. 

 

 

  

 
Jaideep Govind next secy general of NHRC 

Last Updated at January 14, 2019 20:50 IST 

Bureaucrat Jaideep Govind Monday joined the National Human Rights 
(NHRC)as it's 15th secretary-general, officials said. 

of Madhya Pradesh cadre, Govind, before joining the NHRC, 
special secretary and the financial adviser in the ministries of 

t, Panchayati Raj, Drinking Water and Sanitation, and the 
Department of Land Resources, the NHRC said in a statement. 

He succeeds Ambuj Sharma as the next secretary-general of the rights panel that has 
completed 25 years of its existence. 

Govind has held various important posts in the Union government, such as 
in the Ministry of Home Affairs and looked aft

wing extremism, police modernisation and procurement for the Central Armed 

National Human Rights 

Govind, before joining the NHRC, 
in the ministries of 

t, Panchayati Raj, Drinking Water and Sanitation, and the 

of the rights panel that has 

Govind has held various important posts in the Union government, such as 
and looked after critical areas 

wing extremism, police modernisation and procurement for the Central Armed 
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Jaideep Govind appointed Secretary General of NHRC 
 

14 JANUARY 2019 

New Delhi, Jan 14 Senior IAS officer Jaideep Govind was on Monday appointed 
Secretary General of National Human Rights Commission. 

An official statement issued by NHRC said that prior to joining the Commission, he 
was posted as Special Secretary and Financial Adviser in the ministries of rural 
development, panchayati raj, drinking water and sanitation. 

Govind, a 1984 batch IAS officer of Madhya Pradesh Cadre, is the 15th Secretary 
General of the Commission. 

He has held various important posts in various capacities such as Additional 
Secretary in Home Ministry and has looked after critical areas of left-wing extremism 
and police modernization. 

He addressed the UN Forum in New York on human trafficking and attended an 
important meeting on trafficking of women and children in Bangkok. 

  



 

Jaideep Govind next secy general of NHRC 

New Delhi, Jan 14 (PTI)  

Bureaucrat Jaideep Govind Monday joined the National Human Rights Commission 
(NHRC)as it's 15th secretary-general, officials said. 

A 1984-batch IAS officer of Madhya Pradesh cadre, Govind, before joining the NHRC, 
was posted as the special secretary and the financial adviser in the ministries of 
Rural Development, Panchayati Raj, Drinking Water and Sanitation, and the 
Department of Land Resources, the NHRC said in a statement. 
 
He succeeds Ambuj Sharma as the next secretary-general of the rights panel that has 
completed 25 years of its existence. 

Govind has held various important posts in the Union government, such as the 
additional secretary in the Ministry of Home Affairs and looked after critical areas of 
left-wing extremism, police modernisation and procurement for the Central Armed 
Police Forces. 

  



 

Jaideep Govind joins as Secretary General, NHRC

Speed Post News Network January

New Delhi : Jaideep Govind, 1984 batch IAS officer of Madhya 

the National Human Rights Commission (NHRC) on January 14, 2019, as S

General of the Commission.

 

Prior to joining NHRC, he was posted as Special Secretary and Financial 

the Ministries of Rural  Development, Panchayati Raj, Drinking Water & Sanitation, 

and Department of Land Resources that include flagship schemes such as 

MGNREGA, Pradhan Mantri Awaas Yojana

Yojana, Rashtriya Gram Swaraj Abhiyan, NRDWP, Swachh Bharat Mission, Digital 

India Land Records Modernisation Programme etc.

He has held various important posts in the Government of India such as Additional 

Secretary in the Ministry of Home Affairs and looked after critical a

Extremism, Police Modernisation and procurement for CAPF etc. Govind has also 

looked after the Centre-State Division and Human Rights Division in the Home 

Ministry.  He addressed the UN Forum in New York on human trafficking and 

attended the important meeting on trafficking of women and children in Bangkok, 

according to an NHRC release.

As Chief Electoral Officer, 

best CEO in the country for

State Award in 2013, for 

Minister’s award for Excellence

effective implementation of

in Madhya Pradesh. 
 

 

 

 

 

 

 

 

 

 

Jaideep Govind joins as Secretary General, NHRC 

January 14, 2019  

New Delhi : Jaideep Govind, 1984 batch IAS officer of Madhya Pradesh Cadre, joined 

the National Human Rights Commission (NHRC) on January 14, 2019, as S

Commission. He is the 15th Secretary General of the Commission.

Prior to joining NHRC, he was posted as Special Secretary and Financial 

Development, Panchayati Raj, Drinking Water & Sanitation, 

and Department of Land Resources that include flagship schemes such as 

MGNREGA, Pradhan Mantri Awaas Yojana-Gramin, Pradhan Mantri Gram Sadak 

am Swaraj Abhiyan, NRDWP, Swachh Bharat Mission, Digital 

India Land Records Modernisation Programme etc. 

He has held various important posts in the Government of India such as Additional 

Secretary in the Ministry of Home Affairs and looked after critical a

Extremism, Police Modernisation and procurement for CAPF etc. Govind has also 

State Division and Human Rights Division in the Home 

He addressed the UN Forum in New York on human trafficking and 

the important meeting on trafficking of women and children in Bangkok, 

according to an NHRC release. 

 Madhya Pradesh, Govind won Special

for conduct of Lok Sabha Elections and

 conduct of Assembly Elections. He also

Excellence for Civil Servants in 2010 as part

of the Forest Rights Act when he was Tribal

Pradesh Cadre, joined 

the National Human Rights Commission (NHRC) on January 14, 2019, as Secretary 

Secretary General of the Commission. 

Prior to joining NHRC, he was posted as Special Secretary and Financial Adviser in 

Development, Panchayati Raj, Drinking Water & Sanitation, 

and Department of Land Resources that include flagship schemes such as 

Gramin, Pradhan Mantri Gram Sadak 

am Swaraj Abhiyan, NRDWP, Swachh Bharat Mission, Digital 

He has held various important posts in the Government of India such as Additional 

Secretary in the Ministry of Home Affairs and looked after critical areas of Left Wing 

Extremism, Police Modernisation and procurement for CAPF etc. Govind has also 

State Division and Human Rights Division in the Home 

He addressed the UN Forum in New York on human trafficking and 

the important meeting on trafficking of women and children in Bangkok, 

Special Award in 2014 for 

and also received Best 

also won the Prime 

part of the team for 

Tribal Commissioner 



NHRC notice to Odisha government on minor giving birth at school
 

ANI  |  New Delhi [India] Last Updated at January 14, 2019 21:35 IST
 

The National Human Rights Commission (NHRC) issued notice to 
the Odisha government in a case that pertains to the delivery of a baby girl by a 14
year-old girl, student of Class 8, at the hostel of a state
in Kandhamal district on January 12.

The NHRC acted after taking suo
incident. The Commission has issued a notice to the
detailed report in the matter within four weeks
guilty and relief/ rehabilitation as well as counseling provided to the victim.

Reportedly, after the delivery, the victim along with her new born baby was driven out 
of the hostel and was forced to take shelter in a nea
baby was traced with the help of local police on January 13 and admitted to a 
hospital. 

"The girl belongs to Scheduled Tribe, hence, the Commission would also like to know 
details of the sections under which FIR has been
relief as per provisions of the SC/ST Prevention of Atrocities (PoA) Rules, 1995," read 
the notice. 

"The Commission has observed that the contents of the news report, if true, amount 
to gross violation of human rights of
victim of the apathy and gross negligence of the school administration," it said.

"The state is responsible for the safety and security of the girl students, residing in 
the residential schools. It is apparent th
warden have failed to protect the poor girl while she was in their custody and due to 
their negligence she has suffered mental agony and social stigma," said
notice. 

Meanwhile, locals protested against the incident at 
the Kandhamal. The Superintendent
inquiry revealed that 7-8 months ago 
raped by a 23-year-old man in her village."

"On the basis of this information police immediately detained the accused. The 
administration has also taken immediate action against the school staff," he added.

 

 

 

NHRC notice to Odisha government on minor giving birth at school

Last Updated at January 14, 2019 21:35 IST 

Human Rights Commission (NHRC) issued notice to 
in a case that pertains to the delivery of a baby girl by a 14

old girl, student of Class 8, at the hostel of a state-run tribal residential school 
district on January 12. 

acted after taking suo-motu cognizance of the media report regarding the 
incident. The Commission has issued a notice to the Chief Secretary
detailed report in the matter within four weeks regarding action taken against the 
guilty and relief/ rehabilitation as well as counseling provided to the victim.

Reportedly, after the delivery, the victim along with her new born baby was driven out 
of the hostel and was forced to take shelter in a nearby jungle. The girl along with her 
baby was traced with the help of local police on January 13 and admitted to a 

"The girl belongs to Scheduled Tribe, hence, the Commission would also like to know 
details of the sections under which FIR has been registered and status of statutory 
relief as per provisions of the SC/ST Prevention of Atrocities (PoA) Rules, 1995," read 

"The Commission has observed that the contents of the news report, if true, amount 
to gross violation of human rights of the minor girl who, apparently, became the 
victim of the apathy and gross negligence of the school administration," it said.

"The state is responsible for the safety and security of the girl students, residing in 
the residential schools. It is apparent that the school head-mistress and hostel 

have failed to protect the poor girl while she was in their custody and due to 
has suffered mental agony and social stigma," said

Meanwhile, locals protested against the incident at 
Superintendent of Police (SP) Prateek Singh, said : "Preliminary 

8 months ago when the victim went to her home, she was 
old man in her village." 

"On the basis of this information police immediately detained the accused. The 
administration has also taken immediate action against the school staff," he added.

NHRC notice to Odisha government on minor giving birth at school 

Human Rights Commission (NHRC) issued notice to 
in a case that pertains to the delivery of a baby girl by a 14-

run tribal residential school 

the media report regarding the 
Chief Secretary calling for a 

regarding action taken against the 
guilty and relief/ rehabilitation as well as counseling provided to the victim. 

Reportedly, after the delivery, the victim along with her new born baby was driven out 
rby jungle. The girl along with her 

baby was traced with the help of local police on January 13 and admitted to a 

"The girl belongs to Scheduled Tribe, hence, the Commission would also like to know 
registered and status of statutory 

relief as per provisions of the SC/ST Prevention of Atrocities (PoA) Rules, 1995," read 

"The Commission has observed that the contents of the news report, if true, amount 
the minor girl who, apparently, became the 

victim of the apathy and gross negligence of the school administration," it said. 

"The state is responsible for the safety and security of the girl students, residing in 
mistress and hostel 

have failed to protect the poor girl while she was in their custody and due to 
has suffered mental agony and social stigma," said NHRC in its 

Meanwhile, locals protested against the incident at 
of Police (SP) Prateek Singh, said : "Preliminary 

when the victim went to her home, she was 

"On the basis of this information police immediately detained the accused. The 
administration has also taken immediate action against the school staff," he added. 



NHRC notice to Odisha after minor rape survivor gives birth in 
school hostel 

A 14-year-old girl student of Class
Kandhamal district, the infant died in a hospital.

 Jan 14, 2019 

The National Human Rights Commission (NHRC) on Monday issued a notice to the 
Odisha chief secretary over a 14
delivering a baby girl in a tribal school hostel, seeking a report about the incident and 
the compensation given to
died on Monday, police said.
 
The girl, who was allegedly
eight months ago, had delivered a baby girl in the toilet of her school hostel on 
Sunday morning. 

Police officials said the girl got pregnant after she was raped by a 23
of her village. The accused Sraban Pradhan has been arrested. However, the new
born died in the MKCG Medical College and Hospital of Berhampur town today.

As the girl belonged to a Scheduled Tribe, the Commission sought to know status of 
statutory relief given to he
Rules, 1995. 

 

 

 

 

 

 

 

 

 

 

 

 

 

C notice to Odisha after minor rape survivor gives birth in 

old girl student of Class-VIII delivered a baby girl in the toilet of a hostel in Odisha’s 
Kandhamal district, the infant died in a hospital. 

Human Rights Commission (NHRC) on Monday issued a notice to the 
Odisha chief secretary over a 14-year-old girl student in Kandhamal district 
delivering a baby girl in a tribal school hostel, seeking a report about the incident and 
the compensation given to the victim in four weeks. The under

on Monday, police said. 

The girl, who was allegedly raped by a 22-year-old college student of the same district 
eight months ago, had delivered a baby girl in the toilet of her school hostel on 

Police officials said the girl got pregnant after she was raped by a 23
lage. The accused Sraban Pradhan has been arrested. However, the new

born died in the MKCG Medical College and Hospital of Berhampur town today.

As the girl belonged to a Scheduled Tribe, the Commission sought to know status of 
statutory relief given to her as per provisions of the SC/ST Prevention of Atrocities 

C notice to Odisha after minor rape survivor gives birth in 

VIII delivered a baby girl in the toilet of a hostel in Odisha’s 

Human Rights Commission (NHRC) on Monday issued a notice to the 
old girl student in Kandhamal district 

delivering a baby girl in a tribal school hostel, seeking a report about the incident and 
under-weight new born 

old college student of the same district 
eight months ago, had delivered a baby girl in the toilet of her school hostel on 

Police officials said the girl got pregnant after she was raped by a 23-year-old youth 
lage. The accused Sraban Pradhan has been arrested. However, the new-

born died in the MKCG Medical College and Hospital of Berhampur town today. 

As the girl belonged to a Scheduled Tribe, the Commission sought to know status of 
r as per provisions of the SC/ST Prevention of Atrocities 



NHRC issues notice to Odisha govt over school girl delivering baby

 Odisha Sun Times Bureau  January 14, 2019

Bhubaneswar: The National
notice to the Odisha Government
Class-VIII student of a state
district. 

The Commission, in a statement, said, “It has issued the notice to the Chief 
Secretary, Government of Odisha calling for a detailed report in the matter within 
four weeks regarding action taken against the guilty and relief/ rehabilitation as well 
as counseling provided to the victim girl.”

NHRC has taken suo motu cognizance of a media report that a 14
delivered a baby girl in a state
the 12th January, 2019. Reportedly, after the delivery, the v
new born baby was driven out of the hostel and she was forced to take shelter in a 
nearby jungle. The girl along with her new born baby was traced with the help of 
local police on the 13th January, 2019 and admitted to a hospital,

The Commission has observed that the contents of the news report, if true, amount 
to gross violation of human rights of the minor girl who, apparently, became the 
victim of the apathy and gross negligence of the school administration. The state 
responsible for the safety and security of the girl students, residing in the residential 
schools. It is apparent that the school headmistress and hostel warden have failed to 
protect the poor girl while she was in their custody and due to their neglige
has suffered mental agony and social stigma, the statement added.

As per news report, carried today on the 14th January, 2019, a 3rd year student of 
the Daringbadi College, has been arrested and two matrons, two cook
attendants, a lady supervis
been disengaged from service for dereliction of duty in connection with this incident. 
It is also been reported that the government has recommended suspension of the 
school head-mistress on the same c

Reportedly, Seva Ashram High School at Daringbadi area of the district is run by the 
SC and ST Development Department of Odisha. The Minister concerned has 
reportedly stated that the District Collector has been directed to probe the 
and submit a detailed report regarding circumstances under which the girl got 
pregnant and delivered a baby. The locals also staged a demonstration and blocked 
the National Highway 59, demanding immediate arrest of the culprits and strict 
action against school head-

 

NHRC issues notice to Odisha govt over school girl delivering baby

January 14, 2019 

National Human Rights Commission (NHRC) today issued a 
Government over news reports of the delivery of a baby girl by a 

VIII student of a state-run tribal residential school in Odisha’s Kandhamal 

mmission, in a statement, said, “It has issued the notice to the Chief 
Secretary, Government of Odisha calling for a detailed report in the matter within 
four weeks regarding action taken against the guilty and relief/ rehabilitation as well 

provided to the victim girl.” 

NHRC has taken suo motu cognizance of a media report that a 14
delivered a baby girl in a state-run tribal residential school in Kandhamal district on 
the 12th January, 2019. Reportedly, after the delivery, the victim girl along with her 
new born baby was driven out of the hostel and she was forced to take shelter in a 
nearby jungle. The girl along with her new born baby was traced with the help of 
local police on the 13th January, 2019 and admitted to a hospital,

The Commission has observed that the contents of the news report, if true, amount 
to gross violation of human rights of the minor girl who, apparently, became the 
victim of the apathy and gross negligence of the school administration. The state 
responsible for the safety and security of the girl students, residing in the residential 
schools. It is apparent that the school headmistress and hostel warden have failed to 
protect the poor girl while she was in their custody and due to their neglige
has suffered mental agony and social stigma, the statement added.

As per news report, carried today on the 14th January, 2019, a 3rd year student of 
the Daringbadi College, has been arrested and two matrons, two cook
attendants, a lady supervisor and an auxiliary nurse midwife of the institute have 
been disengaged from service for dereliction of duty in connection with this incident. 
It is also been reported that the government has recommended suspension of the 

mistress on the same charges, the NHRC said. 

Reportedly, Seva Ashram High School at Daringbadi area of the district is run by the 
SC and ST Development Department of Odisha. The Minister concerned has 
reportedly stated that the District Collector has been directed to probe the 
and submit a detailed report regarding circumstances under which the girl got 
pregnant and delivered a baby. The locals also staged a demonstration and blocked 
the National Highway 59, demanding immediate arrest of the culprits and strict 

-mistress and the hostel warden. 

NHRC issues notice to Odisha govt over school girl delivering baby 

Human Rights Commission (NHRC) today issued a 
of the delivery of a baby girl by a 

run tribal residential school in Odisha’s Kandhamal 

mmission, in a statement, said, “It has issued the notice to the Chief 
Secretary, Government of Odisha calling for a detailed report in the matter within 
four weeks regarding action taken against the guilty and relief/ rehabilitation as well 

NHRC has taken suo motu cognizance of a media report that a 14-year-old girl 
run tribal residential school in Kandhamal district on 

ictim girl along with her 
new born baby was driven out of the hostel and she was forced to take shelter in a 
nearby jungle. The girl along with her new born baby was traced with the help of 
local police on the 13th January, 2019 and admitted to a hospital, it added. 

The Commission has observed that the contents of the news report, if true, amount 
to gross violation of human rights of the minor girl who, apparently, became the 
victim of the apathy and gross negligence of the school administration. The state is 
responsible for the safety and security of the girl students, residing in the residential 
schools. It is apparent that the school headmistress and hostel warden have failed to 
protect the poor girl while she was in their custody and due to their negligence she 
has suffered mental agony and social stigma, the statement added. 

As per news report, carried today on the 14th January, 2019, a 3rd year student of 
the Daringbadi College, has been arrested and two matrons, two cook-cum-

or and an auxiliary nurse midwife of the institute have 
been disengaged from service for dereliction of duty in connection with this incident. 
It is also been reported that the government has recommended suspension of the 

Reportedly, Seva Ashram High School at Daringbadi area of the district is run by the 
SC and ST Development Department of Odisha. The Minister concerned has 
reportedly stated that the District Collector has been directed to probe the incident 
and submit a detailed report regarding circumstances under which the girl got 
pregnant and delivered a baby. The locals also staged a demonstration and blocked 
the National Highway 59, demanding immediate arrest of the culprits and strict 



 

Delivery Of Baby By Student In Tribal Residential School: NHRC 
Issues Notice To Odisha Govt
 

On Jan 14, 2019 

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu 
cognizance of a media report that
a baby girl in a state-run tribal residential school in Odisha’s Kandhamal district on 
the 12th January, 2019. 
 

Reportedly, after the delivery,
out of the hostel and she was forced to take shelter in a nearby jungle. The girl along 
with her new born baby was traced with the help of local police on the 13th January, 
2019 and admitted to a hospital.
 

The Commission has issued a 
calling for a detailed report in the matter within four weeks regarding action taken 
against the guilty and relief/ rehabilitation as well as counseling provided to the 
victim girl. 
 

As the girl belongs to Scheduled Tribe, the Commission also has asked details of the 
sections under which FIR has been registered and status of statutory relief as per 
provisions of the SC/ST (PoA) Rules, 1995.
 

The Commission has observed that the contents of the news report,
to gross violation of human rights of the minor girl who, apparently, became the 
victim of the apathy and gross negligence of the school administration. The state is 
responsible for the safety and security of the girl students, residing in
schools.  It is apparent that the school head
to protect the poor girl while she was in their custody and due to their negligence she 
has suffered mental agony and social stigma.
 

As per news report, carried today on the 14th
the Daringbadi College, has been arrested and two matrons, two cook
attendants, a lady supervisor and an auxiliary nurse midwife of the institute have 
been disengaged from service for derel
It is also been reported that the government has recommended suspension of the 
school head-mistress on the same charges.
 

Reportedly, Seva Ashram High School at Daringbadi area of the district is run by the 
SC and ST Development Department of Odisha. The Minister concerned has 
reportedly stated that the District Collector has been directed to probe the incident 
and submit a detailed report regarding circumstances under which the girl got 
pregnant and delivered a baby.
 
The locals also staged a demonstration and blocked the National Highway 59, 
demanding immediate arrest of the culprits and strict action against school head
mistress and the hostel warden.
 

Delivery Of Baby By Student In Tribal Residential School: NHRC 
Issues Notice To Odisha Govt 

The National Human Rights Commission (NHRC) has taken suo motu 
media report that a 14-year-old girl, student of class eight, delivered 

run tribal residential school in Odisha’s Kandhamal district on 

Reportedly, after the delivery, the victim girl along with her new born 
out of the hostel and she was forced to take shelter in a nearby jungle. The girl along 
with her new born baby was traced with the help of local police on the 13th January, 
2019 and admitted to a hospital. 

The Commission has issued a notice to the Chief Secretary, Government of Odisha 
calling for a detailed report in the matter within four weeks regarding action taken 
against the guilty and relief/ rehabilitation as well as counseling provided to the 

o Scheduled Tribe, the Commission also has asked details of the 
sections under which FIR has been registered and status of statutory relief as per 
provisions of the SC/ST (PoA) Rules, 1995. 

The Commission has observed that the contents of the news report,
to gross violation of human rights of the minor girl who, apparently, became the 
victim of the apathy and gross negligence of the school administration. The state is 
responsible for the safety and security of the girl students, residing in

It is apparent that the school head-mistress and hostel warden have failed 
to protect the poor girl while she was in their custody and due to their negligence she 
has suffered mental agony and social stigma. 

carried today on the 14th January, 2019, a 3rd
the Daringbadi College, has been arrested and two matrons, two cook
attendants, a lady supervisor and an auxiliary nurse midwife of the institute have 
been disengaged from service for dereliction of duty in connection with this incident. 
It is also been reported that the government has recommended suspension of the 

mistress on the same charges. 

Reportedly, Seva Ashram High School at Daringbadi area of the district is run by the 
SC and ST Development Department of Odisha. The Minister concerned has 
reportedly stated that the District Collector has been directed to probe the incident 
and submit a detailed report regarding circumstances under which the girl got 

d a baby. 

The locals also staged a demonstration and blocked the National Highway 59, 
demanding immediate arrest of the culprits and strict action against school head
mistress and the hostel warden. 

Delivery Of Baby By Student In Tribal Residential School: NHRC 

The National Human Rights Commission (NHRC) has taken suo motu 
old girl, student of class eight, delivered 

run tribal residential school in Odisha’s Kandhamal district on 

the victim girl along with her new born baby was driven 
out of the hostel and she was forced to take shelter in a nearby jungle. The girl along 
with her new born baby was traced with the help of local police on the 13th January, 

notice to the Chief Secretary, Government of Odisha 
calling for a detailed report in the matter within four weeks regarding action taken 
against the guilty and relief/ rehabilitation as well as counseling provided to the 

o Scheduled Tribe, the Commission also has asked details of the 
sections under which FIR has been registered and status of statutory relief as per 

The Commission has observed that the contents of the news report, if true, amount 
to gross violation of human rights of the minor girl who, apparently, became the 
victim of the apathy and gross negligence of the school administration. The state is 
responsible for the safety and security of the girl students, residing in the residential 

mistress and hostel warden have failed 
to protect the poor girl while she was in their custody and due to their negligence she 

January, 2019, a 3rd year student of 
the Daringbadi College, has been arrested and two matrons, two cook-cum-
attendants, a lady supervisor and an auxiliary nurse midwife of the institute have 

in connection with this incident. 
It is also been reported that the government has recommended suspension of the 

Reportedly, Seva Ashram High School at Daringbadi area of the district is run by the 
SC and ST Development Department of Odisha. The Minister concerned has 
reportedly stated that the District Collector has been directed to probe the incident 
and submit a detailed report regarding circumstances under which the girl got 

The locals also staged a demonstration and blocked the National Highway 59, 
demanding immediate arrest of the culprits and strict action against school head-



 

NHRC Seeks Report From Odisha Govt Over Minor Deliver

in School Hostel 

January 14, 2019 

New Delhi: The National Human Rights Commission (NHRC) on Monday asked 
the Odisha government to 
a state-run tribal residential school
 
The commission issued a notice seeking a detailed report in the matter within four 
weeks regarding action taken against the guilty.
 
A minor girl delivered a baby girl in the hostel of the residential school in Kandhamal 
district on January 12. The baby died at the MKCG Medical College and Hospital.
 
Kandhamal District Welfare Officer (DWO) Charulata Mallick had said that the 14
year-old girl delivered the baby in the school hostel on Saturday night.
 
“The girl was raped eight months ago at her village. She couldn’t reveal it out of fear 
and shame. The main accused has been detained,” police had added.
 

The Kandhamal district administration took action against nine persons in 
connection with the incident.
(scheduled tribe) development department of Odisha.
 
Following the incident, two matrons, one auxiliary nurse midwifery of the institute, 
two cook-cum-attendants, and one warden were dismissed while three women 
Assistant Superintendents were suspended for dereliction of duty.
 
The district administration has recommended that the state government initiate 
action against the headmistress of the residential high school. The SC and ST 
Development Minister Ramesh Majhi said t
to conduct a probe into the matter.
 

NHRC Seeks Report From Odisha Govt Over Minor Deliver

The National Human Rights Commission (NHRC) on Monday asked 
 submit a report over a minor student 

run tribal residential school in Kandhamal district of Odisha.

The commission issued a notice seeking a detailed report in the matter within four 
weeks regarding action taken against the guilty. 

A minor girl delivered a baby girl in the hostel of the residential school in Kandhamal 
district on January 12. The baby died at the MKCG Medical College and Hospital.

Kandhamal District Welfare Officer (DWO) Charulata Mallick had said that the 14
old girl delivered the baby in the school hostel on Saturday night.

eight months ago at her village. She couldn’t reveal it out of fear 
and shame. The main accused has been detained,” police had added.

The Kandhamal district administration took action against nine persons in 
connection with the incident.  The school is run by the SC (scheduled caste) and ST 
(scheduled tribe) development department of Odisha. 

Following the incident, two matrons, one auxiliary nurse midwifery of the institute, 
attendants, and one warden were dismissed while three women 

t Superintendents were suspended for dereliction of duty.

The district administration has recommended that the state government initiate 
action against the headmistress of the residential high school. The SC and ST 
Development Minister Ramesh Majhi said the Kandhamal Collector has been asked 
to conduct a probe into the matter. 

NHRC Seeks Report From Odisha Govt Over Minor Delivering Baby 

The National Human Rights Commission (NHRC) on Monday asked 
 delivering a baby in 

in Kandhamal district of Odisha. 

The commission issued a notice seeking a detailed report in the matter within four 

A minor girl delivered a baby girl in the hostel of the residential school in Kandhamal 
district on January 12. The baby died at the MKCG Medical College and Hospital. 

Kandhamal District Welfare Officer (DWO) Charulata Mallick had said that the 14-
old girl delivered the baby in the school hostel on Saturday night. 

eight months ago at her village. She couldn’t reveal it out of fear 
and shame. The main accused has been detained,” police had added. 

The Kandhamal district administration took action against nine persons in 
n by the SC (scheduled caste) and ST 

Following the incident, two matrons, one auxiliary nurse midwifery of the institute, 
attendants, and one warden were dismissed while three women 

t Superintendents were suspended for dereliction of duty. 

The district administration has recommended that the state government initiate 
action against the headmistress of the residential high school. The SC and ST 

he Kandhamal Collector has been asked 


